;f&ﬂ _ CENTRAL ADVLNISTRHIIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

OA NO. 1416 OF 208G1 : '
A - MA No.1230/2001
NEW DELHI THIS THE tst DAY OF JUNE,Z2001.

]

1 Shiri Anil Kumar Gupta,S/0
Shri Krishan Kumar Gupta,
C-48,KarKairdooma, Delihni
Administiration Flats,
Vikas Marg, Delni-110092.

2. Shri Parmanand, 8/0 Shii
Pheru Ram H. No. 12,
Asnok Monaila, Nanglioi ,
Deihi — 110041

3 Shiri. Sher Singn, 8/0 8h
Achhra Dass, 16/314-E,

i Tank Raod, Karol Bagh
Delni.

4, sh. S.K.Grover, S/0 Shri
Jaggan Nath, H~-74-B,
Sector-22, Noida—-UP

5. Shri J.N. Sharma, 8/0

Late 8hnri N.

1. Govt. ot N.C.T ot
Delhi, Through chief
Secretary, § Sham Nath
Marg, Delhi.

2 Principal Secretary,
{Finance)}, Govt. of NCT
of Deihi, 5, Sham Nath
Marg, Delni.

3 Principal Controller of
Accounts, Gokhle Mairg,
Delhi

4 Commissioner of Sales
Tax, Govt of NCT of
Deihi, Delhi Bachivalaya,
I.P. Estate, New Delhi
110002.

5. Secretary ,{(GAD) Govt.
of NCT of ©ODelhi Delhi
Sachivalaya I.P. Estate
New Delhi.110002.

..... Respondents

o



O R D E R(ORAL)

By Hon’ble Kuldip 8ingh, Member (J)
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